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constituted on 1st September, 1996 as per 
the provisions of the Technology 
Development Board Act, 1995. No project 
has been funded so far. As such no 
product/process has been developed. Nor 
any patents have been filed so far. 

(d) Expert Committees will monitor the 
progress of the projects funded by the 
Board. 

Construction of latrines under Rural 

Sanitation Programme 

2868. PROF. RAM KAPSE: Will the 
Minister of RURAL AREAS AND 
EMPLOYMENT be pleased to state: 

(a) whether construction of individual 
latrines is undertaken under the Centrally 
sponsored Rural Sanitation Programme; 

(b) if so, whether Government propose 
to increase the prescribed cost per unit from 
Rs. 2500 (in 1992) to at least Rs. 4000, as 
on date; 

(c) whether Government have received 
any proposal or request to enhance the 
prescribed cost per unit from the 
Maharashtra Government; 

(d) if so, the action taken thereon; and 

(e) if no action has been taken so far, the 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL AREAS AND 
EMPLOYMENT (SHRI CHANDRADEO 
PRASAD VARMA): (a) Yes, Sir. 

(b) No, Sir. 

(c) Yes, Sir. 

(d) The State Government was requested 
to furnish details of the drawings & other 
specifications of the model of the improved 
sanitory latrines for assessing the feasibility 
of acceptance of enhanced unit cost. The 
response is awaited from the statement. 

(e) Does not arise. 

 

 


